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MR. CHAIRMAN I have called
the next question. Please sit down.
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MR. CHAIRMAN : Please sit down.
That is no point of order.
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MR. CHAIRMAN : Please sit down.
SHRI RAJNARAIN : Whyshould Isit

own ? 15H fafaee< #1 v fagr smam
wifH 397 10 1@ wwAT @s fFar g

AT agt 9T gar T4 faar g
Interruption
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(Interruptions)
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(Interruptions)
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(Interruptions)

MR. CHAIRMAN : Please sit down.
Mr. Bhargava, next question.
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MR. CHATRMAN : {Question No. 676

SHRI RAJNARAIN : We are not
slaves of the Prime Minister.

(Interruptions)
ot A ok FEATw Ifaaw
gRM &Y AT T |

SHRI RAJNARAIN :

relevant.

Cent per cent

MR.. CHAIRMAN : No, I have ruled it
out of order. But if you disobey my
order .

(Interruptions)

SHRI SYED HUSSAIN: Sir, the remark
of Shri Rajnarain must be expunged

(Several hon. Members stood up)

MR. CHAIRMAN: Please sit down
everybody. Now, Mr. Bhargava.

ot TrsrATerrer ¢ o) fewdy fafreew A
FAT )

MR. CHAIRMAN
Mr. Bhargava.

: Next question,

Tuse weLLs N U. P..

*676. SHRI M. P. BHARGAVA :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether there is any scheme for
providing tube wells in those districts of
U. P. which are experiencing water
shortage;

(b) if so, the districtwise details in
1espect thereof and whether all the tube
wells would be installed by Government
or by private individuals; and

(c) the details of financial assistance in
respect thereof and other facilities proposed
to be given to individuals?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION
(SHRI ANNASAHEB SHINDE) : (a)
to (c) A statement giving the required
information is placed on the Table of the
Sabha.
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’ STATEMENT Name of State Private

(a) Tubewells, both State and private District tubewells tubewells
are being provided in Uttar Pradesh
under the minor irrigation programme. It 8. Azamgarh . . . 30 1740
is proposed to drill 600 additional State Deori 00
tubewells in the whole of the State during 9 C.Orla. ) ) ) 29
1969-70. Of these, 330 tubewells are | !0 Faizabad . . . 13 1015
proposed to be drilled in 21 chronically | 11. Gonda . . . 11 1220
drought affected districts. The target for : 8
private tubewells to be sunk during 1969- 12 Bahraich . ’ ) 5 5%
70 is 38,500 units. Of these 13,355 tube- | 13- Sultanpur . . . 20 455
wells are proposed to be sunk 1 the 21 | 14. Pratapgarh 435
drought affected districts. 15. Barabanki . . ) 139
f(b) The districtwise details (in respect | 16. Allabhaad . . . ° 6o 565
of 21 drought affected districts) of the 8
State tubewells to be installed by the 17. Jalaun 2 e
Government and also private tubewells | 18. Banda 150
to be installed by the individual farmers | 1g9. Hamirpur . . . 3 250
during 196g-70 is given in the Annexure. | ., Jhansi 100
(See below)

21. Fatehpur . . . 9 385

(c) The individual farmers are extended
loan to a maximum limit of Rs. 10,000 —
cach for construction of private tubewells. T .
A sum of Rs. 7,500 is also permissible OTAL . 330 13355
as loan for the construction of onc¢ mile { — —
of lined channel. Minor Irrigation De- SHRI M. P. BHARGAVA : May I

partment of the State provides drilling
facilities to the cultivators and pipes,
strainers, sockets etc. required for the
tubewell construction are also supplied
at the Government Stores on ‘no loss, no
profit’ basis if required by the cultivators.
The cuitivators are allowed to get the
tubewells drilled by private agencies asai-
lable in the area, if they so desire. Tecni-
cal guidance regarding size of tubewells
and selection and instalation of pumpsets
etc. is also being given to the cultivato:s
by the technical staff of the Minor Trri-
gation Department posted at Block, Dis-
trict and Divisional levels.

Annexure

Tubewells proposed to be constructed in
drought-affected districts of Uttar Pradesh
during 1969-70.

Name of District State Pri-
tube- vate
wells  tube-

wells
1. Varanasi . . . 6o 135
2. Mirzapur . 10 10
3. Jaunpur . . . 33 305
4. Ghazipur . . . 33 215
5. Ballia . . . 12 765
6. Gorakhpur . . 10 1455
7. Basti . . . 4 1105

know from the hon. Minister whether
any comprehensive survey has been taken
in the eastern districts of U. P. to find
out such villages where drinking water
and irrigation water is not available at
all?

SHRI ANNASAHEB SHINDE : Sir,
such surveys naturally will have to be
undertaken by the State Government
and the State Government is com-
petent to undertake such surveys. But,
by and large, in U. P. underground water
potential i3 very rich and that is why
even in eastern U. P., a large number of
tubewells are being sunk now.

SHRI M. P. BHARGAVA : May I
know from the hon. Minister whether
it is only after a tragedy that the Govern-
ment moves in such matters, as it moved
in Bihar where only after the famine, tube-
wells came in plenty ? What is the diffi-
culty for the Government to take up these
things in a normal manner and provide,
after 22 years of independence, at least
drinking water in all villages ?

SHRI ANNASAHEB SHINDE : Sir,
very ambitious plans have been taken
up by the U.P. Government for sinking
tubewells all over the State. The hon.
Member may be aware that in Uttar
Pradesh practically 50 per cent of the
total tubewells in the country are sunk.
And even in the Fourth Five-Year Plan,
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U.P. is having a very big, ambitious
programme of sinking  ubewells, To

what extent each villagetwill be covered
15 a matler of detail to be looked into by
the State Government.

oft T 7w §T ;@ aF @ T
FT WA § weew waHT F grege d
WATEE FETR ) a1 § a8 ST =rgal
§ @A ST g@ dew WAt #X Q@
R o fom i a0 ¥
frr s #r ol weraer & s
g7 T At hzw dow ¥ g@w www

S

SHRI ANNASAHEB SHINDE : Sir,
from April 196g, the pattern of assistance
to be given by the Centre to the State
Governments has been changed as a
result of the decision of the National
Development Council. Now block grants
are provided to the State Governments
and the general pattern of assistance is
that out of the block grant to be provided,
30 per cent is outright grant and 70 per

, cent is loan to be repaid by the State
Governments in the course of some years
As far as the tubewell programme is  con-
concerned very large outlays are now avail-
able from finaucial institutions like the
Agricultural, Re-finance Corporation, land
mortgage Danks, commercial banks, etc.,
and we find that by and large, a number
of States including U.P. are availing

hemselves of institutional finance for
sinking tubewells.
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SHRI ANNASAHEB SHINDE : Sir,
as far as the first part of the hon. Member*s
questinn is concerned, the complaint is
very genuine and the State Government
can look into these complants, The
utmost I can do is to pass on these com-
plaints of the hon. Members to the State
Government. As far as the other points
are concerned, they are suggestions for
action.

-

sy AT WA, H A Sl
et § fF SR oRw # qeY #t S
2t wFe & &1 oF FA R & fAg
2 o TF aga T AN N F o A
2\ 1 & ag e T g B o A
Wt ¥ e #agl feard & fag ot 9
FH 99 AR TS R FfFE N O &
ot #Y F & 99 AR frad & oar gt
ot aF & wwmar g e ¥ & adl
TEéEETS i} gfg ¥ oY Y aga & FN
3 3 AT AT A ¥ O A TR awAn
21 &k @ 4 AR AT & st
& qft mETTEd 31 A g sE
&, o N3 F o A A, 7 ;A
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M I N AT AT R a
TLE |

SHRI ANNASAHEB SHINDE
the problem of drinking water is well
known. It s far the State Government
to undertake detailed plans in this regard
and 'thc State Government, according to
the information available with me, has
now planned to undertake tubewells of
both the ypes, for drinking as well as
for irrigation purposes.

SHRI PHOOL SINGH : Is th
: G -
ment aware that in U. P. there :reoa‘.]sgﬁt

50,000 private tubewells which h
1 e ave
not energised so far ? been

: Sir,

SHRI ANNASAHEB SHINDE : I will

thuirc no iCC fOr ascer i i
ni
t ta. ng thc exact

N wwleg ant: o g
AT A T T R agw o o
ST ST RTNT AA A 7 e ag
TE AT fear R efe A wmw § zaw
T AN E, oA A
WTE;?T |98 &% & AT f—afe F
TR T et F—foer o a3
RTEHT HA@E[“EE ; 3ﬂ-(- ﬁﬁ? ;:" a-g
ST EX 341 1 firsrfqz da fémg SaT
TH T T T a3 qqwT w F a
ATE N SRR wg am a1 froamp qo
37T §) 7 73

) T afr @z qadgs
T DA A w2 e

WA & fag ez 7
wF A g g a far g frm

MR. CHAIRMAN : This i
LR M/ : 15 1S not a ve
proper question. What s this questio;y.'

“F"RT q,si. q_.n' a.a,rén !

SHRI MAN SI . .
unparliamentary ? NGH VARMA : Is it

SOMZR.dC'HAIRMAN : We must observe
me decroum, whether it ig parliamen-
tary or unparliamentary.

ot arafeg 7at : ooy oy g ?
MR. CHAIRMAN : Please sit down,
SHRTI ANNASAHEB SHINDE

it is not correct to sa
t e y that drought relief
falls within the putview of theg Centra]
toment. Tt is well known that

: Sir.

[ RAJYA SABHA ]

to Questions 4910

drought relief falls within the purview of
the State Government and the State
Government is competent to undertake
all such activities.

SHRI N. PATRA : What steps is the
Government taking for providing drink-
ing water by the installation of tubewells?
The Government has set a target for
supplying drinking water to every village
in the Gandhi Centenary Year. I want
to know how far the Government has
achieved this target of supplying drinking
water to every village in the Gandhi Cene
tenary Year?

SHRI ANNASAHEB SHINDE : I
have sympathies for the question of the
honourable Member. But this is beyond
the purview of the main question.

AVERAGE YIELD OF COTTON

*647. SHRI R. P. KHAITAN : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) whether it is a fact that the average
yield of cotton in India has improved
during the last three years and if so, the
per acre yield achieved last year; and

(b) the total quantity of cotton pro-
duced in the country during 1968-69 and
the percentage of increase er decrease over
the previous year?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHEB SHINDE) : (a) The all
India average yield per hectare of cotton
(in terms of lint), during the last three
years is as follows :-—

Kgs. per hestare

1966-67 114 (Partially Revi-
sed Estimate)

1967-68 123 —do-—

1968-69 . 123 (Final Estimate)

(b) According to the All-India Final
Estimate, the production of cotton (lint)
during 1968-69 was estimated at 52-70
lakh balcs of 180 kgs. each, showing a
decrease of 3+4 per cent as compared to
the previous year.
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